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HIGH coupy OF TRIPURA
COMPETITIVE WRITTEN EXAMINATION FOR GRADE-I o JUDICIAL
_ SERVICE
(By Direct Recruitment)
2019
Paper-I1
Total Marks : 100
Duration : 3 (thiee) hours

(Note : The candidates are €Xpected to refer to the case law of the Apex
Court and the High Court while writing their answers to the
questions) :

(Part-3)

Q.1.(i) What is the rule againgt Perpetuity (sum up within 100words)

12 marks

(1i) whether interest can pe Created by transfer of property: 8 marks

(a) Dul*ihg the erti.irne of a livi ¢ date of transfer and
to any minor before the i jori

(Part-[I)
Q.2. Comment Ol or answer two from the f-ollowing Statement or
questions (within 100 words) : - '

10 marks (

In mind while considering
of delay? (Support your answer




' (Part-I)

Q.3, Comment On or angwer four from

the following Statement of
questions (within 100 words) : :

20 marks (5 for each question/ Comment)

0 be Judged by an independent
ance of corroboration

(¢) Whether certified COpy of a wil] ig PCr se admissiple in evidence?

(H) “Admission of

documents amounts tq admission of content but
Dot its truth”,

Q.4 Comment op or answer th

ing Statement o
questions (withjin 100 words) :

S marks (S for each Question)

(a)A sues B and C gp

a Promissory Note. B is th
and C is the Surety,

€ principle debtor
An ex Parte decree jg

Passed againgt both, B
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(b)How ang in

énner g mentally unsound pergon can sye
and be syeqp " '

(Pari:-V)
.5, Explainitor an

questions (with

(B)Whether an

CCused can pe convicted og the basis of a dying
dec:larati—on alone? ‘

SWer three fro
in 100 words)

a

(Par‘ft-VE)
Q.6. Explain O answer three from the following Circumstan ceg or
questiong (within 10g Words) -
' ! 15 marks (

au

S for each Question/ Comment)




(Part-viy)
Q.7. Answer the following Questions -
; j 10 marks (

S for each question / Comment

)
(a) What is the Procedure

to record t
(mute) Wwitnesgp :

.........................



